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Reservation of Posts for SC & ST in
the Ministry

4131. SHRI LAKSHMAN MAL-~

LICK: Will the Minister of EDUCA-
TION be pleased to state:

(a) the number of posts reserved
for the Scheduled Castes/Scheduled
Tribes in his Ministry which remain-
ed vacant on the 1st June, 1980; and

(b) the reasons for not filling up of
these posts and when these posts are
likely to be filled up?

THE MINISTER OF EDUCATION
& HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) and (b). The posts in the Ministry
of Education & Culture fall in the
under-mentioned 1wgo categories:—

(iy Posts in respect of which re-
cruitment is made through the De-
partment of Personnel and Adminis-
trative Reforms;

(ii) Posts in respect of which re-
cruitment is made by the Ministry.

In so far as (i) above is concerned,
these normally cover the posts to be
filled by officers from 1.A.S. and other
Central services including C.S.S. etc.
The number of vacancies in these
posts/grades is intimated to the De-
partment of Personnel and Adminis-
trative Reformg from time to time.
That department keeps in view the
reservation orders at the time of ac-
tual recruitment.

As regardg category (ii) above, 12
posts reserveq for Scheduled Castes
and 5 postg reserved for Scheduled
Tribes were lying vacant on 1st June,
1980.

Requisitions have been sent to the
selecting agencies, viz., U.P.S.C, Staft
Selection Commission, etc., for filling
these vacancies. «
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Fishing Harbour at Gopaipur, Orissa

4132. SHRI LAKSHMAN MAL-~
LICK: Wil the Minister of AGRI-

CULTURE be pleased to state:

(a) whether a proposal to locating
a fishing harbour at Gopalpur in
Orissa is under examination of the
Government of India; and

(b) if so, the details thereof?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHR; BIRENDRA SINGH RAO):
(a) Yes, Sir. A proposal was received
from the State Government in July,
1979 for development of a commercial-
cum-~fishing harbour at Gopalpur. The
proposal was referred to Pre-Invest-
ment Survey of Fishing Harbours Pro-
ject for technical clearance. Their
comments have been forwarded to
State Government for modifying the
proposal. It is awaited,

(b Doeg not arise.
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